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12.06 hrs'

PAPERS LAID ON THE TABLE

TEA (AMENDMENT) RULES, 1979 AND A
STATEMENT FOR DELAY, STATEMENT FOR
DELAY IN LAYING THE ANNUAL REPORT
OF THE WoOoL AND WOOLLENS EXPORT
ProMoTION COUNCIL FOR 1977-78,
REVIEWS ON AND ANNUAL REPORTS OF
INDIAN IRON & SteEr CoMpaNy LT,
‘CALCUTTA  FOR 1978-79, HINDUSTAN
CorPPER LTD, CALCUTTA TrOR 1979-80,
MINERAL EXPLORATION CORPORATION
Ltp. NAGPUR FOR 1979-80, BHARAT
GoLp MinEs Lrp, GORGAUM FOR 1979
80, HivpUSTAN ZINC L1p. UDAIPUR FOR
1979-80, BuaraT ALumiNniuMm Co. Lrp.
NEw DeLHI FOR 1979-80 AND STATE-
MENTS FOR DELAY,

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): Sir, on behalf of Shri Pranab
Mukherjee, I beg to lay on the Table:

(1) A copy of the Tea (Amend-
ment) Rules, 1979, (Hindi and Eng-
lish versions) published in Notifica-
tion No. GSR 674 in Gazette of India
dateq the 12th May, 1979, under
sub-section (3) of section 49 of the
Tea Act, 1953,

(2) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the notification men-
tioned at (1) above. (Placed in
Library. See No. LT-1642/80],

(3) A statement (Hindi and Eng-
lish versions) explaining reasons for
delay in laying the Annual Report*
anq Audited Accounts of the Wool
and Woollens Export Promotion
Council, for the year 1977-78.

=I'T ‘ON 225 ‘fumiqyy ut paomd)
1646/80],

(4) A copy each of the following
papers under sub-section (1) of sec-
tion 619A of the Companies Act,
1956 :—

(@) (i) Review (Hirdi and Eng-
lish versions) by the Government
on the working of the Indian Iron
and Steel Company Limited, Cal-
cutta, for the year 1978-79.

(ii) Annual Report (Hindi and
English versions) of the Indian
Iron anqg Steel Company Limited.
Calcutta, for the year 1978-79.
along with the Audited Accounts
and the comments of the Comp-
troller and Auditor General there-
on. [Placed in Library. See No. LT.
1644/80],

(by () Review (Hindi and Eng-
lish versions) by the Government
on the working of the Hindustan
Copper Limited Calcutta, for the
year 1979-80.

(iiy Annual Report (Hindi and
English versions) of the Hindustan
Copper Limited, Calcutta, for the
year 1979-80 along with the Audit-
ed Accounts and the comments of
the Comptroller and Auditor Gen-
eral thereon. [Placeq in Library.
See No. LT-1645/80].

(e¢) (i) Review (Hindi and Eng-
lish versions) by the Government
on the working of the Mineral
Exploration Corporation Limited.
Nagpur, for the year 1979-80.

(ii) Annual Report (Hindi and
English versions) of the Mineral
Exploration Corporation Limited,
Nagpur, for the year 1979-80 along
with the Audited Accounts and
the comments of the Comptroller
and Auditor General thereon.

[Placed in Library. See No. LT-
1946780].

(d) (i) Review (Hindi and Eng-
lish versions) by the Government
on the working of the Bharat Gold
Mines Limited, Gorgaum, for the
year 1979-80.

*Annual Report was laid on the Tabel on the 1st August, 1980.
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(ii) Annual Report (Hindi and
English versions) of the Bharat
Gold Mines Limited, Oorgaum, for
the year 1979-80, along with the
Audited Accounts and the com-
ments of the Comptroller and Au-
ditor General thereon.

[Placed in Library, See No, LT-
1647/80]).

(e) (i) Review by the Govern-
ment on the working of the Hin-
dustan Zinc Limited, Udaipur, for
the year 1979-80.

(ii) Annual Report of the Hin-
dustan Zinc Limited, Udaipur, for
the year 1979-80 along with the
Audited Accounts and the com-
ments of the Comptroller and Au-
ditor General thereon.

[Placed in Library. See No, LT-
1648/80].

(fy (i) Review by the Govern-
ment on the working of the Bha-
rat Aluminium Company Limited,
New Delhi, for the year 1979-80.

(li) Annual Report of the Bha-
rat Alluminium Company Limited,
New Delhi, for the year 1979-80
along with the Auditeq Accounts
and the comments of the Comp-
troller and Auditor General there-
on.

[Placed in Library. See No. LT-
1649/80].

(5) A statement (Hindi and
English versions) showing reagsbs
for clelay in laying the papers
mentioned at 4(a) above. [Placed
in Library. See No. LT-1649/80].

(6) A statement (Hindi anq Eng-
lish versions) explaining reasons
for not laying simultaneously the
Hindi version of the papers men-
tioned at 4(e) above. [Placed in
Library. See No. LT-1649/80].

272

BALMER LAWRIE AND CO. LTD., CALCUTTA
Yor 1979-80 Anp Inpran Om. Corro-
RATION LTD., BOMBAY FOR 1979-80

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM, CHEMI-
CALS AND FERTILIZERS (SHRI
DALBIR SINGH): Sir, on behalf of
Shri P. C. Sethi, 1 beg to lay on{ the
Table g copy each of the following
papers (Hindi and ‘English versions)
under sub-section (1) of section 619A
of the Companies Act, 1956:—

(a) (i) Review by the Government
on the working of the Biecco Lawrie
Limited, Calcutta, for the year 1979-
80.

(ii) Annual Report of the Biecco
Lawrie Limited, Calcutta, for the
year 1979-80 along with the Audited
Accounts and the comments of the
Comptroller and Auditor General
thereon.

[Placed in Library. See No: LT-
1650/80].

(b) (i) Review by the Government
on the working of the Indo-Burma
Petroleum Company Limited, Cal-
cutta and its subsidiary viz. Balmer
Lawrie and Company Limited, Cal-
cutta, for the year 1979-80.

(iiy Annual Report of the Indo-
Burma Petroleum Company Limited,
Calcutta and its subsidiary viz. Bal-
mer Lawrie and Company Limited,
Calcutta, for the year 1979-80 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon.

[Placed in Library. See No. LT-
1651/80].

(d) (i) Review by the Government
on the working of the Indian Oil
Corporation Limited, Bombay, for the
year 1979-80,

REVIEWS ON AND ANNUAL REPORTS OF (ii) Annual Report of the Indian
BIECCO LAWRIE LTD., CALCUTTA FOR 0il Corporation. Bombay, for the
1979-80, INDO-BURMA PETROLEUM CO. year 1979-80 along with the Auditor

LTD., CALCUTTA AND ITS SUBSIDIARY VIZ. Accounts and the comments of the
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Comptroller and Auditor General
thereon.

[Placed in Library. See No. LT-
1652/80].

REPORT ON THE WORKING oF CoMMis-
fION OoF Ramway SarFery, Lucknow
ror 1978-79

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI CHANDULAL
CHANDRAKAR): Sir, on behalf of
Shri A. P. Sharma, [ beg to lay on the
Table a copy of the Report (Hindi and
English versions) on the working of
the Commission of Railway Safety,
Lucknow, for the year 1978-79. [Plac-
el in Library. See No. LT-1653/80].

REVIEW ON AND ANNUAL ADMINISTRA-
TION REFORT OF TEA BOARD FoR 1978-79,
AND STATEMENT FOR DELAY, ANNUAL
RemorT oF COFFEE BOARD FOrR 1979-80,
RevIEwS ON AND ANNUAL REPORTS OF
NationaL Tex1iLE CorrorAtioN LD,
NEw D=zLHI FOR 1979-80, MINERALS AND
MeTALS TRADING CORFPORATION OF INDIA
Ltp., New DeLHr ror 1979-80, TEa
TRADING CORPORATION OF INDIA LTD.,
CALCUT?A FOR 1978-79 AND A STATEMENT
FOR DELAY ETC. ETC.

THE MINISTER OF PARLIAMEN.
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARA-
IN SINGH): Sir, on behalf of Shri

Kursheed Alam Khan, I beg to lay
on the Table: —

(1) (i) A copy of the Annual
Administration Report (Hindi and
English versions) of the Tea Board,
for the year 1978-79.

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the Tea
Board, for the year 1978-79.

(2) Statement (Hindi and English
versions) showing reasons for delay
in laying the paperg mentioned at
(1) above.

[Placed in Library. See No. LT-
1654/80].

(3) A copy of the Annual Report- - -

(Hindi and English versions) of the
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Coffee Board. for the year 1979-80.
[Placed in Library. See No. LT-
1655/80].

(4) A copy each of the following
papers (Hindi and English versions)
under sub-section, (1) of section
619A of the Companies Act, 1956: —

(a) (i) Review by the Govern-
ment on the working of the
National Textile Corporation
Limited, New Delhi and its Nine
Subsidiary Corporatio, for the
year 1979-80.

(ii) Annual ‘Repotf of ~ the ~
National Textile Corporation
Limited, New Delhi and its Nine
Subsidiary Corporations, for the
year 1979-80 along with Audited
Accounts ang the comments of the
Comptroller and Auditor General
thereon.

[Placed in Library. See No. LT-
1656 /80].

(b) (i) Review by the Govern-
ment on the working of Tea
Minerals and Metals Trading Cor=
poration of India, Limited, New
Delhi, for the year 19798-80.

(ii) Annual Report of the Mine-
ralg and Metals Trading Corpora-
tion of India Limited, New Delhi,
for the year 1979-80 along with
Audited Accounts and the com-
ments of the Comptroller and
Auditor General thereon.

[Phced in Library. See No. LT-
1657/80].

(¢) (i) Review by the Govern-
ment on the working of the
Trading Corporation of India
Limited, Calcutta, for the year
1878-79.

(ii) Annual Report of the Tea
Trading Corporatio, of India
Limited, Calcutta, for the year
1978-79 along with the Audited
Accounts and the commentg of the

Comptroller anq Auditor General
thereon.
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(5) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the papers mention-
ed at (4) (c) above.

{Placed in Library. See No, LT-
1858/80].

(6) (i) A copy of the Annuel
Report (Hindi and English versions)
of the Textiles Committee, Bombay,
for the year 1977-78 along with
Audited Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the
Textiles Committee, Bombay, for
the year 1977.78.

(7) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the papers mentjon-
ed at (6) above.

[Placed in Library. See No. LT-
1659 /80].

(8) (i) A copy of the Annual
Report (Hindi and English versions)
of the Indian Counci] of Arbitration,
New Delhi, for the year 1979-20.

(ii) A copy of the Review (Hindi
and English versions) by Govern-
ment on the working of the Indian
Council of Arbitration, New Delhi,
for the year 1979-80.

[Placed in Library. See No. LT-
1660/80].

NINETEENTH REPORT OF THE Drrury
CommrssioNEr FOR LincorsTic MiIno-
RITIES IN INDIA FOR THE PERIOD JULY,
1076 TOo JUNE, 1978, AN EXPLNATORY
NOTE AND STATEMENT FOR DELAY.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
SHR] YOGENDRA MAKWANA): 1
beg to lay on the Table:

(i) Nineteenth* Report of the
Deputy Commissioner for Linguis-

DECEMBER 19, 1980
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tic Minorities in India for the period
July, 1876 to June, 1978.

(2) An Explanatory Note (Hindi
and English versions) in regard to
the Report.

(3) A statement (Hindi agnd Eng-
lish versions)y showing reasons for
delay in laying the Report mention-
ed at (1) above.

[Placed in Library. See No. LT-
1661/80].

REviEw ON AND ANNUAL REPORT OF
Lrre INsURANCE CORPORATION OF INDJA
FOR THE YEAR ENDED ON 31sT MARCH,
1980 Ann A CORRECTING STATEMENT TO
USQ No. 2725 DATED 5-12-1980.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SAWA] SINGH SISODIA): 1 beg to
lay on the Table:

(1) (i) A copy of the Annual
Report (Hindi and English versions)
of the Life Insurance Corporation
of India for the year ended the 31st
March, 1980 along with the Audited
Accounts, under section 29 of the
Life Insurance Corporation Act,
1956,

(iiy A statcment (Hindi and Eng-
lish versions) regarding Review by
the Government on the working of
the Life Insurance Corporation of
India for the year ended the 3l1st
March, 1980.

[Placed in Library. See No. LT-
1662/80].

(2) A statement (Hindi and £ng-
lish versions) correcting the reply
given on the 5th December, 1980 to
Unstarred Question No. 2725 bv Shri
B. D. Singh regarding relaxation to
SC/ST in SAS qualifying examina-
tions.

[Placeqd in Library. See No. LT-
1663/80].

*Hindf version of the Report was laid on the Table on the 11th August,

1980.
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CENTRAL Exc1se (SIXTEENTH AMEND.
MENT) RurLks, 1980. REPORT OF MARA-
THWADA GRAMIN BANK, NANDED FOR
THE YEAR ENDED 31-12.1979, NOTIFICA-
TION RE: REFUND OF MUTILATED ONE
RUPEE NoTE, RESERVE BANK OF INDIA
(Note REFUND) (AMENDMENT) RULES,
1980, NoTrricATION RE: CORRIGENDUM
70 NOTIFICATON NoO. 426 AND A STATE-
MENT FOR DELAY.

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): I beg to lay
on the Table:—

(1) A copy of the Central Excise
(Sixteenth Amendment) Rules,
1980 (Hindi and English versions)
published in Notification No. GSR
1261 in Gazette of India dated the
13th December, 1980, under section
38 of the Central Excises and Salt
Act, 1944.

[Placed in Library. See No. LT-
1664/80].

(2) A copy of the Report (Hindi
and English versions) of the Mara-
thwada Gramin Bank, Nanded, for
the year ended the 31st December,
1979 along with the Accounts and
the Auditor’s Report thereon.
[Placed in Library. See No. LT-
1665/80].

(3) A copy of Notification No.
GSR 426 (Hindi and English ver-
sions) published in Gazette of India
dated the 29th April, 1980 regarding
refung of value of any imperfect or
multilated Government of India
Note of the denominational value of
one rupee.

[Placed in Library. See No. LT-
1666/80].

(4) A copy of the Reserve Bank
of India (Note Refund) (Amend-
ment) Rules. 1980 (Hindi and Eng-
lish versions) published in Gazette
of India dated the 10th May, 1980,
issued under section 28 of the
Reserve Bank of India Act, 1934.
[Placed in Library. See No. LT-
1667/80].

(5) A copy of Notification No.
GSR 1242 (Hindi ang English ver-
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sions) puoiisned in Gazcite of India
dated the 6th December, 1980 con-
taining corrigendum to Notification
No. GSR 426 dated the 19th April,
1980.

(6) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the notifications
mentioned at (3) and (4) above.
[Placed in Library. See No. LT-
1668/80].

ANNUAL REPORT OF THE INDIAN S<AN-
DARDS INSTITUTION, NEw DELHT FOR
1979-80.

THE DEPUTY MINISTER IN THE
MINISTRY OF CIVIL SUPPLIES
(SHRI BRAJAMOHAN MOHANTY):
I beg to lay on the Table a copy of
the Annua] Report (Hindi and English
versions) of the Indian Standards
Institution, New Delhi, for the year
1979-80 along with Audited Accounts,
[Placed in Library. See No. LT-
1669/80].

12,12 hrs. - Th

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS

MINUTES

SHRI G. LAKSHMANAN (Madras
North): 1 beg to lay on the Table
Minutes of the Ninth to Thirteenth
sittingg of the Committee on Private
Members" Bills and Resolutiong held
during the current session.

12.12 hrs.

STATEMENT OF PUBLIC AC-
COUNTS COMMITTEE

SHRI CHANDRAJIT YADAYV
(Azamgarh): I beg to lay on the Table
Hindi and English versions of the
statement showing Action Taken by
Government on the recommendations
contained in Chapter I and final re-
plies in respect of Chapter V of Hun-
dred and twenty-sixth Report (Sixth
Lok Sabha) on Union Excise Duties
(1975-78).




